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Report of Ookliale Committee

+
r  ghri T. B. VittaJ Rao:
I Shri R. L. Reddy:

‘ t Sardar Iqbal Singh.:
L Shri M. V. Krishna Rao:

W ill the Minister of Transport and 
Communications be pleased to refer 
to the reply given to Starred Question 
No. 1412 on the 3rd September, 1957 
and state:

(a) whether the Gokhale Committee 
has since inspected the Buckingham 
Canal and has submitted its report; 
and

(b) if so, the recommendations 
made?

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a) The Gokhale 
Committee has inspected the 
Buckingham Canal. They have in­
formed Government that a detailed 
traffic survey of the region is neces­
sary before they can submit their 
report. Arrangement for the traffic 
■urvey Is being made.

(b) Does not arise.
Shri T; B. Vittal Rao: May I know 

who is carrying out this traffic sur­
vey?

Shri Raj Bahadur: I think it would 
be carried on by the local Govern­
ment authorities in consultation with 
the Central Government Officers.

Shri T. B. Vittal Rao: "May I know 
whether a copy of the report of the 
Gokhale Committee will be laid on 
the Table o f the House?

Shri Raj Bahadur: As and when it 
is presented.

Shri T. B. Vittal Rao: May I know 
what amount o f money has so far 
been spent during the Plan period 
on all these investigations?

Shri Raj Bahadur: I think the
amount is Rs. 52,000. It has been 
placed at the disposal of the Govern­
ments of Madras and Andhra.

Mr. Speaker: Shri R. L. Reddy.
Sardar Iqbal Singh. Shri M. V. 
Krishna Rao. Shri Chettiar.

Shri R. RamaxuUhan Chettiar: May
1 know whether after receiving the 
report of the Gokhale Committee this 
work will be taken up during the
Second Plan period?

Shri Raj Bahadur: The expansion
or the improvement of the canal has 
been accepted in principle by the 
Planning Commission and the project 
is included. Provision has also been 
made in the Second Plan to the tune 
of Rs. 115 lakhs, and as I said, a grant 
of Rs. 52,000 has been a’ready made 
to the Governments of Andhra and 
Madras for preliminary investigation. 
So, it is obvious that as soon as the 
report is received and is vetted lirrft 
passed, we shall go ahead with the 
scheme.

Shri B. S. Murthy; May I know 
whether the hon. Mimster is aware 
of the answer to a similar question 
in the last session saying that the 
Madras Government was not prepar­
ed to give any categorical reply as 
to the widening and deepening of the 
canal? Has any further reply come 
from  the Madras Government, and if 
so, what action has been taken?

Shri Raj Bahadur: My information 
is that the Madras Government and 
the Andhra Government both gave 
certain suggestions about the im­
provement of the canal. It is only on 
the basis o f those recommendations 
and suggestions that the proposals in 
the Second Plan have been formulat­
ed.

Shri T. B. Vittal Rao: When this 
proposal to widen and make it navi­
gable for motor launches was includ­
ed in the Second Plan, it was on the 
basis o f the traffic carried by this 
canal which was twenty times more 
than what it was during the wax 
period. So, where is the necessity for 
a further traffic survey? May I also 
know whether the traffic survey will 
be conducted Jointly by both the 
Madras and Andhra Governments or 
by only one o f the Governments?
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The Minister o f Transport and Com­
munications (Sbrl Lai Bahadur
Shastrl): We can arrange for a joint 
survey This survey is yet to start 
and the money has been placed at 
the disposal of both the Governments, 
and I think it would be better if a 
joint survey is made on behalf o f both 
the Governments.

As regards the Madras Govern­
ment, what Shri B. S. Murthy said
was slightly right in the sense that
formerly we did not receive any re­
port from  the Madras Government 
whereas we had received a report 
from the Andhra Government, but 1 
had a personal talk with the Chief
Minister of Madras, and since then
he has taken up the matter. We have 
received some reports from them also, 
I hope it should be possible to carry 
on a survey with the help of both the 
State Governments.

Shri B. 8. Murthy: Because it in­
volves both the Andhra and Madras 
Governments, may I know whether 
an official of the Central Government 
is placed at their disposal for helping 
both the Governments as far as the 
survey as well as other work is con­
cerned?

Shri Lai Bahadur Shastri: 1 do not
think it would be necessary for us to 
send one of our officers for that work, 
but in ease they suggest so, we will 
have no objection in p’acmg one of 
our officers at their disposal.
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